
 

 
 

Annexure – 8 
Name of the corporate debtor: Ramakrishna Housing Private Limited;  

Date of commencement of CIRP 28th October, 2022;  
List of creditors as on: 14th November, 2022 

 
List of operational creditors (Other than Workmen and Employees and Government Dues) 
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1 Sri Sai SR 
Construction 

10/11/2022 77,51,594 0.00 OC NIL NIL NIL NIL NIL NIL NIL 77,51,594 CD 
books to 
be 
verified 

 
 
 
 

For Ramakrishna Housing Private Limited 

 

 

 

Sriram Parthasarathy 

Interim Resolution Professional 

IP.No: IBBI/IPA-002/IP/N00292/2017/2018/10895 
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